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Yorforaw ST s 9 w= e
< faeett, 1 574, 2026

T3, 2798(3T).— ATLT TLAHTL 7 TSI TH 3T Gt qreaare (A | START F ATAFRTT FT 3157)
srfertaae, 1962 (1962 &1 50) (P& THH T8 T9ATq 3F ATAHIH FHgl TAT §) T g 3 i ITETT (1)
% T ST AT AL 6 U IH 3T TTHds I HATAT 0l TTET=AT H&AT .37, 3486 (31), famr®
12.08.2024 TH FT.9T. 4502(3F) RATH 01.10.2025 ST AL 3 SFETETET TSI qTEE 14.08.2024 T
01.10.2025 TEATE § THITA & AT off, TR 39 ATGGAAT § Ford g1 § AHfase fw § SRaw
AT FATLI AT FRT ARG ST § g — THT A9 ] TTSIATSH & AT & TTHaa I
F qfvaga F forg qreuemss A= F yae % forT Su=T 3 ARt T oISt FA % o9 s;wery iy s
T off;

ST I TTora SAfergEET i wfaat Star #1396 06.11.2025 & Iqersy F:77 4 7L o
T FeTH TTTERTET o I<F ATATHAH T &7 6 T ITAT (1) F AT Feal T AR T RAE T

T

3936 G1/2026 )
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Y el FE 7 36 RAE 9 A= #3 F TETq 3T T8 9L g 9 u¥ T 3% i
TTeaaTed fawr F forT srufera g, SEH ST o AfARTT T oreie Fe o A G

A AT, Fea T GLHRTT I ATAFIH ! 1T 6 T ITETT (1) FTT T2 AT T TIN Fd g0 T
IO AT g T 57 ATEAT F Tt et § Ay 9 § areaere e 3 o soanr 3 sfeer
T ST [T AT,

SIY Fa T L 36 ATAAH il &7 6 T ITETT (4) T T&T AHAT HT TIN 2 g4, T
fAer 3t 8 T 36 qfF & ST % SrfersT =8 =i F Tererd it faATE T Few avwe | AT g w
AT, Tt A THT & Tk grhe a4 sfiae wtaed forfies § g gnf;

Tarferad 3i7 =i areveTe sfafaem, 1962 #T e 10 F srefi ffy oft erfaef % oo feam
e e e guiqar saeert grft =i areaersd | dafead T ot are 02 Fed a3 %
fa®g FIS AT T FIIAT FEATR! qol B Tl

AT
SERT
W . HISTT/9TT . qa-wte-a - ar | afte

(1) (2) (3) (4) (5) (6)
29 00 05 97

31 00 00 75

91 00 04 61

90 00 10 02

e

1 Y 214 00 00 85
212 00 00 47

211 00 03 14

208 00 08 30

1135 00 03 46

955 00 22 05

457 00 04 40

491 00 01 87

489 00 02 72

g 484 00 01 42

5 T 7.-29 498 00 05 25
499 00 08 05

510 00 03 72

508 00 02 14
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HILT T TSI AHTYTL

S ERT
W . HISTT/9TT |, qa-wte-a - a | affie
(1) (2) (3) (4) (5) (6)
581 00 08 71
582 00 00 75
583 00 02 50
576 00 05 58
584 00 00 25
575 00 01 85
585 00 02 50
586 00 03 45
1 00 27 14
9 00 00 01
8 00 04 02
6 00 00 98
3 00 01 68
; STET 12 00 01 69
AT .-43 14 00 00 01
19 00 01 35
18 00 00 96
20 00 07 42
22 00 15 19
455 00 04 18
4 SR =TT 7.-44 600 00 05 94
] AT 1570 00 08 39
AT .41 1573 00 02 60
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S ERT
W . HISTT/9TT |, qa-wte-a - a | affie
(1) 2) (3) (4) (5) (6)
T 433 00 09 20
6 T 7.-80 917 00 01 37
456 00 02 36
458 00 02 58
459 00 00 23
451 00 03 19
449 00 02 54
443 00 01 69
445 00 02 04
437 00 03 78
436 00 01 82
431 00 01 85
429 00 04 80
423 00 03 80
gﬁﬁgﬁﬁtr 421 00 03 40
! T -8 408 00 03 46
407 00 05 45
398 00 04 94
397 00 01 70
396 00 01 51
393 00 07 33
380 00 00 58
378 00 01 72
377 00 09 67
325 00 01 85
364 00 00 01
361 00 03 78
360 00 02 23
355 00 03 72
831 00 01 53
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HARD
W . HISTT/9TT |, qa-wte-a - a | affie

(1) (2) (3) 4) (5) (6)
T ST 832 00 02 97
ATAT .-81 850 00 05 86
849 00 02 89

840 00 00 65

848 00 01 46

841 00 00 46

847 00 06 64

846 00 00 24

876 00 01 46

874 00 01 45

873 00 05 13

872 00 00 71

1062 00 00 68

1078 00 02 62

1344 00 01 30

1343 00 04 52

1342 00 05 38

1341 00 06 48

1340 00 15 32

1355 00 00 91

1356 00 00 18

1363 00 07 25

1358 00 00 01

1362 00 04 38

1361 00 03 21

1360 00 00 12

1463 00 02 35

1421 00 02 67

@Efﬁsﬂfpj 1462 00 03 92
1461 00 05 71
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- T fer-me || T -arEs
HARD
W . HISTT/9TT |, qa-wte-a - ar | aafe

(1) (2) (3) 4) (5) (6)
AqTAT H.-81 1423 00 00 01
1424 00 05 66

1449 00 00 45

1448 00 04 23

1446 00 00 57

1426 00 04 49

1429 00 05 96

1430 00 06 97

1431 00 00 67

1437 00 05 68

1436 00 05 17

1810 00 02 13

1750 00 00 86

1746 00 08 47

1744 00 02 37

1726 00 06 88

1724 00 03 81

1723 00 01 25

1719 00 13 63

1722 00 08 15

1714 00 00 53

1713 00 00 68

1712 00 00 32

1710 00 05 29

1709 00 00 03

1700 00 12 40

1703 00 03 82

1811 00 09 35

1697 00 00 63

1698 00 05 86
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- T fer-me || T -arEs
HARD
W . HISTT/9TT |, qa-wte-a - ar | aafe

(1) (2) (3) 4) (5) (6)
1699 00 00 66

1666 00 23 48

A~ THIEIR - e T -ATES
HARD
. HISTT/9TET . GERSICE) - o | mfafie

(1) (2) (3) 4) (5) (6)
1632 00 05 85

1633 00 00 01

8 U 1634 00 02 08
ST . — 99 1635 00 01 63

1636 00 01 40

1637 00 02 96

1638 00 05 91

1640 00 03 30

1626 00 02 22

1625 00 00 29

1624 00 05 20

707 00 03 97

530 00 02 26

528 00 04 60

529 00 02 17

546 00 07 14

544 00 08 33

534 00 00 01

537 00 13 81

543 00 00 01

538 00 01 07

703 00 05 08

695 00 10 96
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- THIEAET - e T -AEE
HARD
W . HISTT/9TT |, qa-wte-a - a | afafie
(1) (2) (3) 4) (5) (6)
LREED 694 00 00 22
qTET . — 99 696 00 00 77
697 00 00 48
770 00 02 20
769 00 00 03
771 00 01 89
773 00 09 20
685 00 02 84
684 00 01 21
683 00 01 75
686 00 02 74
681 00 00 84
680 00 01 41
679 00 01 81
677 00 05 76
676 00 00 40
931 00 01 50
675 00 00 04
933 00 00 01
934 00 06 99
942 00 05 69
948 00 09 38
955 00 03 92
957 00 03 67
959 00 02 70
958 00 00 48
968 00 01 68
967 00 00 93
971 00 00 21
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HILT T TSI AHTYTL

- THIEAET - e T -AEE
HARD
W . HISTT/9TT |, qa-wte-a - a | afafie
(1) (2) (3) 4) (5) (6)
LREED 970 00 03 86
qTET . — 99 972 00 00 01
973 00 01 92
974 00 01 29
978 00 00 19
977 00 01 49
976 00 00 89
979 00 03 27
980 00 00 61
1447 00 00 39
982 00 01 12
981 00 00 01
983 00 05 19
984 00 01 34
985 00 00 04
986 00 00 01
1048 00 07 90
1047 00 00 01
1046 00 00 16
994 00 05 67
998 00 04 31
995 00 06 60
996 00 00 11
1390 00 03 50
1391 00 05 28
1431 00 00 15
1428 00 00 24
1392 00 07 01
1393 00 01 95
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- THIEAET - e T -AEE
SRS
W . HISTT/9TT |, qa-wte-a - a | afafie
(1) (2) (3) 4) (5) (6)
LREED 1422 00 01 69
ATAT . - 99 1421 00 00 15
1420 00 03 84
1419 00 01 66
1551 00 01 99
1553 00 04 24
1554 00 09 52
1560 00 04 30
1562 00 01 76
1556 00 05 60
1566 00 08 90
1568 00 00 18
SRS
wH 9. HYSTT/TT 4. - te-q . ar | mafee
(1) (2) (3) (4) (5) (6)
9 AT AT . -102 3367 00 02 29
Lol 578 00 12 15
10 ATAT 4. -168 575 00 06 99
579 00 08 37
603 00 00 91
602 00 00 08
690 00 00 52
604 00 04 00
689 00 03 57
688 00 00 46
687 00 02 84
686 00 00 55




[T 1l—=ve 3(ii)]

HILT T TSI AHTYTL

11

SRS
W . HISTT/9TT |, qa-wte-a - a | afafie
(1) (2) (3) 4) (5) (6)
Feal 683 00 06 13
qTAT . -168 682 00 03 92
681 00 03 54
680 00 01 52
679 00 03 04
678 00 00 86
674 00 02 98
676 00 02 07
675 00 03 07
669 00 00 07
670 00 02 03
660 00 01 24
661 00 00 01
667 00 05 14
666 00 00 18
665 00 02 73
759 00 01 18
893 00 03 01
894 00 01 49
896 00 10 24
897 00 00 45
885 00 00 71
899 00 02 85
901 00 00 01
883 00 06 31
882 00 00 54
881 00 00 51
876 00 00 51
880 00 00 50
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. o - . W
w9 9. HISTT/9TT 4. qa-= e - a | afafie
(1) (2) (3) (4) (5) (6)
TRl 879 00 00 20
JT_T . -168

[FT. &. TeT -14014/18/2024-GP-11 (5-49647)]
TTRSHAT T, a7 gi=ra

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION

New Delhi, the 1st June, 2026

S.0. 2798(E).— Whereas by naotification of Government of India in the Ministry of Petroleum and Natural
Gas S. O. No. 3486(E) Dated 12.08.2024 and S.O. 4502(E) dated 01.10.2025 issued under sub-section (1) of Section 3
of the Petroleum and Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962) (hereinafter
referred to as the said Act), published in the Extra Ordinary Gazette of India dated 14.08.2024 and 01.10.2025
correspondingly, the Government of India declared its intention to acquire the Right of User in the land specified in the
Schedule appended to that notification for the purpose of laying pipeline for transportation of natural gas through
Hazaribagh- Ranchi Natural Gas Pipeline in the State of Jharkhand by Indian Oil Corporation Limited.

And whereas copies of the said Gazette notification were made available to the public from 06.11.2025.

And whereas the competent authority has under sub-section (1) of section 6 of the said Act submitted report to
the Central Government.

And whereas the central Government, after considering the said report and on being satisfied that the said land
is required for laying the pipeline, has decided to acquire right of user therein.

Now, therefore, in exercise of the powers conferred by sub-section (1) of section 6 of the said Act, the Central
Government hereby declares that the right of user in the land specified in the Schedule appended to this notification is
hereby acquired for laying the pipeline.

And further, in exercise of the powers conferred by sub-section (4) of section 6 of the said Act, the Central
Government hereby directs that the right of user in the said land for laying the pipeline shall, instead of vesting in the
Central Government, vest on the date publication of the declaration, in Indian Oil Corporation Limited, free from all
encumbrances.

Indian Oil Corporation Limited shall be exclusively liable for any compensation in terms of Section 10 of the
P&MP Act, 1962 and no suit, claim or legal proceeding would lie against the Central Government on any matter relating
to the pipeline.
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SCHEDULE
Block- Dadi Dist.-HAZARIBAGH State: JHARKHAND
Survey/Plot Area
SI No. Mauja / Thana No. urveyrrio Square
No. Hectare Are
Metre
1) 2 (3) (4) (5) (6)
29 00 05 97
31 00 00 75
91 00 04 61
RIKWA 90 00 10 02
212 00 00 47
211 00 03 14
208 00 08 30
1135 00 03 46
955 00 22 05
457 00 04 40
491 00 01 87
489 00 02 72
484 00 01 42
498 00 05 25
499 00 08 05
510 00 03 72
5 KHAPIA
THANA NO.- 29 508 00 02 14
581 00 08 71
582 00 00 75
583 00 02 50
576 00 05 58
584 00 00 25
575 00 01 85
585 00 02 50
586 00 03 45
1 00 27 14
9 00 00 01
8 00 04 02
6 00 00 08
3 DADI 3 00 01 68
THANA NO.43
12 00 01 69
14 00 00 01
19 00 01 35
18 00 00 96
20 00 07 42
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Block- Dadi Dist.-HAZARIBAGH ‘ State: JHARKHAND
Area
SI No. Mauja / Thana No. Survey/Plot Square
No. Hectare Are
Metre
(1) 2) ®) @) 5) (6)
22 00 15 19
495 00 04 18
4 HOSIR THANA NO.44 600 00 05 94
. HESALONG 1570 00 08 39
THANA NO.41 1573 00 02 60
Block- PATRATU Dist.- RAMGARH | State: JHARKHAND
. Survey/Plot Area
S| No. Mauja / Thana No. N Square
0. Hectare Are
Metre
1) (2) 3) 4 (5) (6)
433 00 09 20
6 POCHRA 37
THANA NO.- 80 917 00 01
456 00 02 36
458 00 02 58
459 00 00 23
451 00 03 19
449 00 02 54
443 00 01 69
445 00 02 04
437 00 03 78
436 00 01 82
431 00 01 85
429 00 04 80
BUJURG JAMIRA 423 00 03 80
7 THANA NO.81 421 00 03 40
408 00 03 46
407 00 05 45
398 00 04 94
397 00 01 70
396 00 01 51
393 00 07 33
380 00 00 58
378 00 01 12
377 00 09 67
325 00 01 85
364 00 00 01
361 00 03 78
360 00 02 23
355 00 03 712
831 00 01 53
832 00 02 97
850 00 05 86
849 00 02 89
840 00 00 65
848 00 01 46
841 00 00 46
847 00 06 64
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Block- PATRATU

Dist.- RAMGARH |

State: JHARKHAND

. Survey/Plot Area
Sl No. Mauja / Thana No. N Square
0. Hectare Are
Metre
) ) 3) (4) () (6)
846 00 00 24
BUJURG JAMIRA 876 00 01 46
THANA NO.81 874 00 01 45
873 00 05 13
872 00 00 71
1062 00 00 68
1078 00 02 62
1344 00 01 30
1343 00 04 52
1342 00 05 38
1341 00 06 48
1340 00 15 32
1355 00 00 91
1356 00 00 18
1363 00 07 25
1358 00 00 01
1362 00 04 38
1361 00 03 21
1360 00 00 12
1463 00 02 35
1421 00 02 67
1462 00 03 92
1461 00 05 71
1423 00 00 01
1424 00 05 66
1449 00 00 45
1448 00 04 23
1446 00 00 57
1426 00 04 49
1429 00 05 96
1430 00 06 97
1431 00 00 67
1437 00 05 68
1436 00 05 17
1810 00 02 13
1750 00 00 86
1746 00 08 47
1744 00 02 37
1726 00 06 88
1724 00 03 81
1723 00 01 25
1719 00 13 63
1722 00 08 15
1714 00 00 53
1713 00 00 68
1712 00 00 32
1710 00 05 29
1709 00 00 03
1700 00 12 40
1703 00 03 82
1811 00 09 35
1697 00 00 63
1698 00 05 86
1699 00 00 66
1666 00 23 48
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Block- RAMGARH SADAR Dist-RAMGARH |  State: JHARKHAND
. Survey/Plot Area
SI No. Mauja / Thana No. No. Hectare Are Square
Metre
@ (2) ©)) 4) ®) (6)
1632 00 05 85
1633 00 00 01
1634 00 02 08
1635 00 01 63
1636 00 01 40
1637 00 02 96
1638 00 05 91
THANA NG, 99 1640 00 03 30
8 1626 00 02 22
1625 00 00 29
1624 00 05 20
707 00 03 97
530 00 02 26
528 00 04 60
529 00 02 17
546 00 07 14
544 00 08 33
534 00 00 01
537 00 13 81
543 00 00 01
538 00 01 07
703 00 05 08
695 00 10 96
694 00 00 22
696 00 00 77
697 00 00 48
770 00 02 20
769 00 00 03
7 00 01 89
73 00 09 20
685 00 02 84
684 00 01 21
683 00 01 75
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Block- RAMGARH SADAR

Dist.-RAMGARH

State: JHARKHAND

. Survey/Plot Area
Sl No. Mauja / Thana No. No. Hectare Are Square
Metre

@ @) @) 4) (%) (6)
THiﬁ&DN}gE. 99 080 00 02 4
681 00 00 84

680 00 01 41

679 00 01 81

677 00 05 76

676 00 00 40

931 00 01 50

675 00 00 04

933 00 00 01

934 00 06 99

942 00 05 69

948 00 09 38

955 00 03 92

957 00 03 67

959 00 02 70

958 00 00 48

968 00 01 68

967 00 00 93

971 00 00 21

970 00 03 86

972 00 00 01

973 00 01 92

974 00 01 29

978 00 00 19

977 00 01 49

976 00 00 89

979 00 03 27

980 00 00 61

1447 00 00 39

982 00 01 12

981 00 00 01

983 00 05 19

984 00 01 34

985 00 00 04
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Block- RAMGARH SADAR

Dist-RAMGARH

State: JHARKHAND

Survey/Plot Area
SI No. Mauja / Thana No. urveyrio Square
No. Hectare Are
Metre
1) 2 (3) (4) (%) (6)
GANDKE 986
THANA NO. 99 00 00 01
1048 00 07 90
1047 00 00 01
1046 00 00 16
994 00 05 67
998 00 04 31
995 00 06 60
996 00 00 11
1390 00 03 50
1391 00 05 28
1431 00 00 15
1428 00 00 24
1392 00 07 01
1393 00 01 95
1422 00 01 69
1421 00 00 15
1420 00 03 84
1419 00 01 66
1551 00 01 99
1553 00 04 24
1554 00 09 52
1560 00 04 30
1562 00 01 76
1556 00 05 60
1566 00 08 90
1568 00 00 18
Block- DULMI Dist.-RAMGARH State: JHARKHAND
Survey/Plot Area
SI No. Mauja / Thana No. urveyreio Square
No. Hectare Are
Metre
1) (2) (3) (4) (%) (6)
9 ICHATU THANA NO.102 3367 00 02 29
10 KULHI 578
THANA NO.168 00 12 15
575 00 06 99
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Block- DULMI Dist-RAMGARH State: JHARKHAND
. Survey/Plot Area

SI No. Mauja / Thana No. No. Hectare Are Square
Metre

@ (2) ©)) 4) ®) (6)

'TH/JEEEi&&lGS °79 00 08 37

603 00 00 91

602 00 00 08

690 00 00 52

604 00 04 00

689 00 03 57

688 00 00 46

687 00 02 84

686 00 00 55

683 00 06 13

682 00 03 92

681 00 03 54

680 00 01 52

679 00 03 04

678 00 00 86

674 00 02 98

676 00 02 07

675 00 03 07

669 00 00 07

670 00 02 03

660 00 01 24

661 00 00 01

667 00 05 14

666 00 00 18

665 00 02 73

759 00 01 18

893 00 03 01

894 00 01 49

896 00 10 24

897 00 00 45

885 00 00 71

899 00 02 85

901 00 00 01

883 00 06 31
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Block- DULMI Dist.-RAMGARH \ State: JHARKHAND
Survey/Plot Area
SI No. Mauja / Thana No. urveyrrio Square
No. Hectare Are
Metre
1) 2 (3) (4) (%) (6)
882 00 00 54
KULHI 881 00 00 51
THANA NO.168
876 00 00 51
880 00 00 50
879 00 00 20

[F. No. L -14014/18/2024-GP-I1 (E-49647)]
RAMJI LAL MEENA, Under Secy.
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